FOR THE ATTENTION OF THE CREDITORS OF INFIILOOM INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Infiiloom India Private Limited

I

Date of incorporation of corporate debtor

06/10/1995

Authority under which corporate debtor

RoC - Pune

©

isincorporated/ registered

U17118PN1995PTC018285

ke

Corporate Identity No. of corporate debtor

o

Address of the registered office and
principal office (ifany) of corporate debtor

Gat No. 1231 (Part), Sanaswadi, Taluka
Shirur, District Pune, Maharashtra - 412208.

o

Insolvency commencement date  {04/09/2026

in respect of corporate debtor

Estimated date of closure of insolvency
resolution process

03/03/2027

~

Pulkit Gupta

Name and registration number of the
IBBI/IPA-001/IP-P-02364/2021-2022/13697

"|insolvency professional acting as interim|
resolution professional

Address and e-mail of the interim
resolution professional, as registered
| |with the Board
.|Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: EY Restructuring LLP, 3rd Floor Worldmark 1,
IGIAirport Hospitality District, Aerocity, New Delhi- 110037
E-mail: pulkit. gupta@in.ey.com

Address: EY Restructuring LLP, 14th Floor, The|
Ruby, 29 Senapati Bapat Marg, Dadar (West),
Mumbai - 400028

Kindly ensure that all claims and claim-related
queries are sentonly to:

E-mail: claims.iipl@gmail.com

Forany other query please mail to:

E-mail: insolvency.iipl@gmail.com

18/09/2026

Not Applicable

©

.| Last date for submission of claims

| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Names of Insolvency Professionals identified
toactasAuthorised Representative of creditors
inaclass (Three names foreach class)

(a) Relevant Forms and

(b) Details of authorized representatives
areavailable at

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Infiiloom India Private Limited on September 04, 2026.

The creditors of Infiloom India Private Limited are hereby called upon to submit their claims with proof on or
before September 18, 2026, to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only to
claims.iipl@gmail.com. All other creditors may submit the claims with proof in person, by post or by
electronicmeans.
Submission of false or

o

Not Applicable

(a) Web link: https://ibbi.gov.infhome/downloads
(b) Not Applicable

>

Sd/-

Pulkit Gupta
Interim Resolution Professional

Reg No: IBBI/IPA-001/IP-P-02364/2021-2022/13697

Registered Address: EY Restructuring LLP, 3rd Floor Worldmark 1,

IGI Airport Hospitality District, Aerocity, New Delhi - 110037

Date: September 05, 2026 Correspondence Address: EY Restructuring LLP, 14th Floor, The Ruby,
Place: Mumbai 29 Senapati Bapat Marg, Dadar (West), Mumbai - 400028

ing proofs of claim shall attract penalties.
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Rentomojo Set to Go Public
-at 34,246 crore Valuation

e _HE'FITEH startup toraise 1,256 cr through a fresh issue and OFS

o

Disha Acharya
& Tanishka Dubey

‘:Hremqalurul Mumbai: Furmith-

=i and home electronics rental

“startup Rentomojo is expected to

po public at a valuation of 8,246

<crore, based on the upper ed of

]

—-its TR per share price band
Sannounced on Friday, Its post-mo-

“nev [P0 valuation 13 about five-

==

=firld higher than thelast valuation
-of 50900 crove fiom its private

“fundraising in 2024,

=

—
-k =

= - Rentomojo is raising 7150 crore
=in fresh-capital and investors in-
~cluding Accel, Chiratae Venfures

and Value@uesi arezellingshares
worth 1,106 erore under offer for

==ale{OIS). This brings the todal is-

“siie sige to about $1,256 crore,

= Early inwestors in Rentomojo,

including Aceel and Chiratase

=Ventures, are sitting on signifi-
—cant paper gains of up to 86X and
“almost 5X after the furniture amd

appliances rental platform sef the
upperend of its price band at #404
per share for its upcoming 1P,
Paper gains refer to unrealised ca-
pital pain existing shareholders
hodd before they sell their stake o
the publicafter the
company is listed,

Accel conld make
up to TWIY crore
amd Chiratae Ven-
fures could make
up to F197 crorm as

f=

-

m:ﬂ"l‘lf; *  partof OFS. Other
nearly 142% investors like ba-

tor10d. 3crin dizonIndia Capital
Fy26, while could makeT 2% re
operating turns or $97 crore.
revenuegrew DBamaniz, foun
toz387crore  der and promaoter
holds a14.7% stake
waorth T2 croreat the upperend
of the price band. He is selling up
to 849,175 shares, or about a 0L6%
stake, and isexpected to realisero-
ughly ¥4 crore from OFS,

“The bsiness 15 now in its fo-

urth vearof profitability, we don't
needioraizelarge amounts of pri-
mary capital,” he said, adding
that key shareholders including
Accel, Edebweiss, Chiratae and
ValueGuest will continue to owmn
meaningfal stakes after the IO,

FYZB EARNINGS
Rentomojo's net profic surged
nearly 142% to F104.3 crore in
F¥ 26, up from 743 crore in the
previous fiseal, thanks to a one-
time deferred tax credit of T36.6
crore in the last Niscal vear,
Meanwhile, its operating reve
e Erew 45.5% to $387 crore 1n
FY26 from R 266 crore in FY235,
driven by addition of new sub-
seribers. Including other inco-
mee of T7 crore the total income
stood at 3% crore for FY26, To-
tal expenses increaszed 41.5% to
Ta25.8 crorve in FY26, compared
to #2258 9crore in PY25, led by hig-
her operating, logistics, and
emploves costs.
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PUBLIC NOTICE

=| Matice s herebny givan to the public at large that, the Proparties e a) Flal Me. 701
45,73 Sq. Mirs. Carpal Aras Pius exclusive dghl 1o use an
ghoul 8596 59, Mire. and b] Flal Mo, TO1A,
tre. Carpel Area both e Fiala siualed on the
Mo, AT in tha grojecl "LUNKAD AMAZON"
. Mo, 210, Hissa No.
and 8 to 16 of Hissa Ne.31 of 2. Ha, 210 and 5. Ho210 Hissa Nos. 32 and H3,
abtegacn, Puna, had been jaintdy purchased by Late Fi':.
h and Mr. Virendra F'rlhESirlgh, undar bvn separais
poummanl Mos, B4ET2006
prie of the point purchasers of [he =aid Fiats,

Al maBsLTing
atlached Terrace admeasurin
aboit 26.00 Sg.

al ihe Buildin
corslrucled on @e Land Bear

situated &l Wiman Nagar, L

Sale bolh daled 0BMIVII05, vide

raspactively. Thal, Mrs. G n'IiSing.l'L.
i nn:lr1-l|'E|'H|'2I:|1-ﬂ-.

Virendra Pratap Si :|n ar

Dhirendra Virendra Singh.

her demise, she = sundaoed
two Sons namely Mr. Shivendra

These Caners of the said two Flals are prosenty in dscussions &4 nrﬁnﬁ:ln}n: with
| Paryal Shankar Agarwal for sale ard iransfer

and Pol Hizsa Nos. 21a0 T
resmanls for

B4E8/2005
her Husband Mr.
rendra Singh and

the said bag Flads eriore, any

@HML WHEEL FACTORY

Talatanka, BARGALDRE - 550 064
Wabshe: wersnat, indlanna by govin,
a-malt:zmm.refbinSgmall com

Tender Molice Ho. RWFS P25

Z026-ZT did D3D2E

i behalf of the President of India, Princigal
Ghiel Malerials Mznager Inwites Ghobal
E-Temder dnden - DEMVAwthoricad agents Tor
supgdy of the following #ems o Indian
fialbareys e-piorta] waar irape. gosn

1. Tender Mo : PA2G5G55, Descripion :
Dasagn. Supply, instzllztion & commissioning
ol Prirary Fume Exracsion Bysiem 1 & 1l al
EAF & & B on turminy basis as por technical
specification Oty — 1 Set). Tender cloging
dzle & Hma: 051026 @ 1400 His. Pra Bid
Confarence ; 16.00.26 & 17200 Hrs.

2. Tender Homber ;: PR265723, Deseriplion ;
Supphy, installston, commBsonring, testing
and preing ol Autornated Molorized Stage
Imvaried Metallurgical Microscope with Image
Anaksss Sottware with all glandard, essential
& concomitant  aocessouiss, comsumables,
spara parss along with samplke Praparation
Equigenents and CAMC lor 5 years as per
Tezhnical Spacificatonility — 1 52f). Tendar
closing dain & time; 01,1026 & 14:00 Hrs.
3. Tender Mo. : PZ2EGB6T, Descriplisn:
Provigion of GGCTY Surwaifance systam in
Factoey nd AMC bor 5 yeers 58 per Tachnical
Specification {Qty = 1 Sed). Tender elozing
dale & Bme; 2800 26 @ 14:00 K.

Tendar detziles can be wiewed on FWEF wabite
ar E-Portal, Tendes dotursents & cordgesdum
|iFany}, will be waliable on tha E- Porizl onky

Principal Chied Materisls Manager

DEBTS H'EEEWEH'I TRIBUMAL- 1, WI-U-'M

ICE BANE LTD VS MJS ]’ATHHFIEEHZINI.' F'F!I:I_.IEI.TE LII'.IIITEI'.I ||r-||l]|_.|l;|.|'lljl.'.l"||
{Farmarly AbnEest Projacts Lod, | & otheds 04 no 1242046
Aecelver apponied by DEBTS RECOVERY TRIEUNAL-l (DRT-I), Kolkata, inviles offer
through E-auctian far purchase on “as s whene s basls, a5 iswhart 5 bass, whateeer theng
I5 hasks and withput pry recourse. basis’, without amy represantation, wanmranty, or
irsdamnity” Tollewing aincralt of Paihbieading Projects Limiad.

) persan, fim, company, scciety. bank, financial institution, authority or any céher entity

harving any nght, tile, mteresd, claim, demand. share, lien, charpa, marigags, innancy,
leasa, licanca, possession, Inhartance, succession, aHachmant, injuncton,
agreamant for saks ar any othar chijaction whatsgawer in respect of he sakd Flats orany
part thareod, ar having any cijecton 1o tha proposad sale'transtar thereof, & hanaby

== callad upon ip submit the same i writing, fogather with supporing documentany

guidanca, (e pndarsioned within 10 days trom ha data of pabicatan of This Nolice
= if no such chiaction or claim 5 recaied within tha aforesaid percd, it shall be
presumad thak there are no clams, objectons or nghts of any third paryperson in
raspact of tha sBaid Flals and the proposed fransachon may be proceeded with
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Regtstened Gifice : Axls Bank L.,

FAXIS BANK LTD.

*“Trishul® -3rd fioar, Gpp. Samartheshwar Tempie, Near Law Garden, Ellsbridge, Ahmedabad -3&06006,
Branch Address : Axis Bank Lid,, Steding Maza, Ground oo, Opp. Sal Service Pefrol Pumg, J M.Foad, Pune-41100£,

| |||!-|l|1||| |

51

[Ureder 5.13 (2) of Securitization And Reconstruction of Financial Assets and Enforceément of Security Interest Act. 2002 [SARFAESI ACT) read | —

with Rule 3[1} of the Security Interest (Emforcament) Rule, 2002]] The accounts of the fullewing bomowars with Axis Bank Ltd. has bean classified as
WP, tha Bank ssued natice under 5.13¢7) of the SARFAES] Act on the dates menticnad below. In view of the mon-semvice of notice on (35! known addrass of

||| (AR ||| I
50

betow mentioned Borrowers /Co-barrowers/ Martgagars / Guarantors, this public notice & being published for infarmation of all concemed. The below mentio- | — @
ned Bomowers / Co-borrowers / Morigagors | Guaraniors e called upon o pay to Axls Bank Lid. within 60 days from the date of publication of this Notics the | =
arncunts incicied Delow due on the dates together will Tubure inleres! at contractudl rales, Gll the date of paymen], unces the loansand other agregments andj =
cacuments exsculed by Ihe concemed persans. As security lor bomowers aldigation urder the said agreements, e respective assels shown agains! the name | = o
beree bsen charged 1o Axis Bank L. [T the concemed Borrawers / Co-bomeeaers | Morlgagoss | Guaranbars Fags bo make paymenl 1o Axis Bank Lid. as afare-| = i
said than the Axis Bank Lid. shall be enfifled 5o axercise all or any of the rghls mentioned undar 513(4) of the Act and the applicable Rules entiraly at the risk of | =
concermad Barrawers Co-bormowersMortgagors/Guarantons as o cost and consequances. In esms of provisians manticnad in sub-sactivn 13 of 580,13 af tha ;_ [
Act, 2l you shall not transfer by way of sale, lease, or otherwise any of the asset staled under security refested to in this notice without prior written consent of { = =
cur Bark. As per the provision of the alomsaid act, Barmawer S Guarantor are prabibiad from transferting tha above said assets, in any manner, wibsther by way | =
ol sake, lease ete, Ay contravention of the sasd provisions will render the concerned person liable for punishmend and Jor perely In accordance with SARFAESI] = o
it For more detads the unserved returned nolice may collecied from the undersigned. Hame of the Branch : Puna )
Sr.ho. Name and Address of the Berrower /Co-Borrower / Mertgagor / Guaranisr Dutstanding Amouni in Rs. =
1. | 1) Rahdl Vishmu Dodke 2} Poenam Rohil Dodke, Both Rho. Aat No 201, 2ad Foor Building No.[Rs, 10,75,239/- [Rupees Tem Lakh Seventy Fl'maL =
G, Swapnashilp, Dingrapwadi, Tal.Shiur, DELPurs-412210. Also at © Flat Mo 101, 151 Foar, | Thoasend T-In Humdred Thirty Nine Only) amourd a5 on|f = ol
Sureey NoB1, Bhairaw Nagar, Naar Dhanvantar Hospal, Dhanoi, DistPune-411015, Also at ;| 18/06/2026 & iogether with further contractual raie D‘g. -
Survey Nod0'2, Ekta Nagar, Tigara Magar Aoad, Bahind Sawant Pump. Vishranbwadi, Dt | inteeest from 19/06/2026 thereon till the date of pag,rrnent: =
Pung-411015. i|==
Type of Laan : Home Loan | Date of Demand Notice : 78/06/2026 | Date of NPA : 06/05/2026 z
Details of Mortgaged Property : &1 the pigcs and parcel of Flat Ka.201, on 2nd Floor, having admeasuring Gampet anea 30.51 Sq.Mbr Balcory Gampet || = e
area 2.74 So. Mir, Total Area 33.23 5q. Mirs., In the Building 'C*, of the Project Known as “5WAPNASHILP® and Construcled on Gat No. 160714 {parl) & | ==
160/18 (parf), situated at Village - Dingrapeadi, Tal Shirur, District. Pune and property owned by Rahit Vishne Dodake & Poanam Robit Dodke and [ =
Baunded as par Building plan.. =
2. |1) Sulbha Shantwan 2) Vinay Roberl Shantean, Both Rfo. Flat Ma 2804, 285 Flear, Raheja| Rs. 1,15,09,950/- (Aupees One Crore Filean Lakh Ming || -

Vistzs Phase 4, Building Rahesa Stallar, Building T 11, Mohammed Wadi, Tal Haveli, Dess.
Pune-411060, Alsa af : Bandhu Prem Buiding. Mear Rasoi Hotel, Saswad, Dt Pune-112301
- Alsa 8l - 127, Upper Crest. Corinthian Club, Mahammed Wadi, Dist. Pune-411080.

Thousand Ming Humdred Filty Only] amounl as un]:
18/06/2026 & togother with furlber contractual rade of |
intesest frorm 19/06/2028 tharsan till the dabe of payment | ;oo

Type of Loan : Home Loan 1

*RAHEMA VISTAS PHASE IV of the Bulding no. *Rzhaja

Diate of Demand Notice : 20/06/2026 |

‘Details of Mortgaged Property : All the piece and parcel of Flal No. 2804, on 28th Rloor, having admeasuring Carpet area 152,65 Sq.Mirs., Balcony! |
Open Temace (eclusig ara 16.08 Sq. Mirs., and with 3 car parking with covered parking sapce, in The Buiding no T11, of the  Project Known as | -_S'

Lielar Constructed on Survey No. 27 H.No, 1B+2+3 plat A+ 5 No.27 HNod+ S0 37 )| =
HHp5 + 5. Mo3TH No.3 + 4 Plot 8 + 5, Noo 2601+ 9A(pt), 5.Mo, 26524 {pé), 5.No. 26/2B (pf), S.No.25%, sifuated 21 Vilags - Mohammed Wadi, |
T2l Haveli, Dist Pune and within tha lacal limits of Puna Municipal Corporation and owned By Sulbha Vinay Shanbvan & Vinay Rober Shamtvanand |

Date of NPA : 11/05/2026

oy ]
Bounded as per huliding plan, ]
3. |1) Karan Ashok Jairath 2] Sajan Ashok Jairath Both Rfo @ Aat Mo, 2104, 215t Floos, Wir |u| Rs. 59,25,301/- [Rupees Filty Mine Lakh Twenly Five |
A Tower - 3 Teak, Yahad, Lavaks, Tal, Mulshi, Dist. Pung 4127115 Also ad : B2t Mo 505, 5ih) Thouwsand Threa Hundred Mingty One Omly) amount as <_I -
Floar, Archana Meadows, Lang Mo, G, South Main Road, Bomegaon Pask, Pune City, Dist Pane | on 12/06/2028 & tagether with further comrachual r2te of | =
4110071 Also al : A-213, Raksha Lekha Socisty, Marth Main Road, Kawadewadi, Karagaon, | interast fram 13/06/2026 tharean HI the dale of payment
Dist, Pune 411001 |
Type ol Loan : Loan Against Properly | Dabe o Demand Nalice © 2506, 2026 | Date of HPA : 110572026 E

Project * Yahawi ®

Details of Morigaged Property - All the pieca and parcel of Residential Fart bearing Mo, 2104 locatad an the 213t floce in the Wing-A of Tower-3-TEAK in |
i0 ba construciad on the Project Land {oerming part of the Specified Land descrbad in tha Third Schedule above referrad to, hawing |
Carpet Area of 61,45 square meters (equivalent 1o 661.3% square feet) or thersabouts together with the right to use and occupy, & commen with the |

36
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MR a8 pxchange rate an the day of the sake
&5 provided by IDBI Bank)

EME: LS £ 2592 000 (eoubsalent BNR &t
exchange rate an e day of submisaion of
EML a5 prowiced by 1024 Bank )

Minlmum Incremental Bid | U5 % 5000y~ per bid

DCabe: 04,00 2026,

accordingly. Ay claim or abjectizn racedved Tharaafar shall ral be binding upon the
-jaforesasd Farlies and the same shall be deall with al the sola risk, cost and
GonsagUences of Lhe parson raising such claim of abiection.

MISS DIVYA GANESH BEDRE /
MR. NAAVIEN DHEKALAY (Advocates)

S.ho. 48, Garje Markel, 1st Floor, Chandan Nagar, Bhaji Mandai,
Pune-111014. Mobile Mo. 28605040117 9552111003

FORM A
PUBLIC ANNOUNCEMENT

[Umder Hepgulation & of the Insoheency and Bankraptor Board of India
(Imsolvency Resolution Process for Corporate Persons) Regulations, 2006)

FOR THE ATTEMTION OF THE CREDITORS OF INFULOOM IMOLA PRIVATE LIMITED
= RELEVANT PARTICULARS

ve

Hams of oofporats daly ___
2. | Cata of incovporation of compaorate deblor

—.

Inl'nlul:lm India Frivate Limived
OGMOMDe5

< 4 | Authority urder which corporale debior | RoC - Pune

isincorporaledf regislerad

£ | Coporata ideerihy Mo, ol corporaie debior | UTT1EPN1S95PTCO18.285

5 |Address of the registersd offce and|[Get No. 1231 (Par), Senaswadi, Taluks
prrcpel office:(ilany) ofooperste debior | Shirur, Distic! Puna, Maharashira - 412308,

& | Insolvency commencemeant dale
in respect of campaorate debior

D050 26

Dateof Sale Notice | Septamber 05, 2020

Date of Alrcraft Inspection Seglember 18, 2026 (Friday) From 12 pm
B @i

Lasl date of submisalon of offer Ocicher 07, 2026 6115 pm

along with EMD

| Drate of e-amcilon | Deapber 08, 2026

Tima of e-auction 1300 hrs, 1o 1400 hrs.[a#th unlimited

Exlengion af 3 manules aach & per 15T

415002, Also at ; Boom Np.d9, Masid Galli, Yerada, Dist, Funa-41 1006,

Buiding 2-4, Singapune Phase - 3, Chikhal Budrns, Tal Haweli, Dist Pune-41 2307, Also at : Flat
P, Manument Developers & Engineers, Purpale Apartmeant, Wagholi Road, Sant Magard, Dist,
Pune-411047, Also at : Jail Duatars, Room No.02, 56-B, Malhar Peth, Sayara, Dist Satara-

OV TE LS mmgmmﬂmrﬂlh ML nther fiat puerchasers in the Project, the Commaon Areas and the sxclusiva rights to use | Covered Car Parking Space’s in the Multi Level Car Park and the |
MSN-5BAB,Year of manufecture- 2010, appurtenant areas to the Residential Flat namely: (3} Ralcony admeasuring 8.78 square meters (equivalent fo 94,51 square feet) or thereabouts; (B) |
Enging- Ganarad Eleciric y Ltility Area admeasuring 1.64 square meters (equivalent to 17.64 square 1eet) or thereabauts along wih the exciusive open/ garden area for the graund |
[orasoouly, gommaibe ok Nagee Avpart fioar units (If applicable) admeasuring NA suare meters (enuivalent to WA squars feet) and constructed on Gat No. 1171, 1197, 1265, situated &t Vitage l| =
(M harashira) : - Lavale, Tal Mulshi, Dist. Pune and (property owned by Sajan Ashok Jairath} and Bounded as per Building plan,
Pris & EMD srnoent Rassrve Price: S § 25.20,000 [squwatont 4. |1} Mangesh Ankush Sakst 2) Kalyani Mangesh Sokat, Both Rve. Flat Bn.302, 3rd Foor | Re.10,87,163.57/- (Rupees Ten Lakh Eighty Seven|

tharean fil the date af payment

Thousand One Hundred Skcty Thres And Fifty Seven |
Faksa Onky) amount &5 on 15072026 & ingether w:tn_il
further contractusl rate of interest from 16/07/2026)

34

T
33

Type of Loan : Home Loan |

Date of Demand Mobice : 2207/ 2026 |

Dade of NPA - D807/ 2026

Dedails of Mortgaged Property . A1 the piece and parcel of Flat Mo 84-302, an 3rd Aoor, having admeasuing Carpet area 28,00 Sg.Mir, atached
Balcorny area 1,83 54q. Murs., in the Building ‘B-4', of the Complas known as ® Sngapune Phase - 3
/2, situabed at Villaga - Charholi Budrule, T2 Haveli, Districd. Pune and within the lim#s of Pimpri Chinchwad Munecipal Corparation and {property oemed
by Mangesh Ankush Sakat and Kalyani Mangesh Sakat) and Bounded ag per Buiding plan.

*, and constructed on oul of Survey No. 309/1 & 309 |

32

Lid,

aAucion.

1.The sala would be condugted on e-auclion platform al websiie;
httpSwww bankeauctions.com 1hough eauction serdee priovider C1. India Pt

2. Thiaimeresied parties may submittheir wisonditional and umualified offar 8long with
EMID gl arihsar resqjuined documsents bafons the last dste, On verification of documaernis
and recaint of the EMD, the bdders shall receha user idy passwond on thair vald email
ad {mandaiory for e-auction) from the e-Buclion senice provider for parlicipating in o-

3, Wnierding badder may abtain temis and condilions of the sk propess from She
Basudel Mukherjee, Advocaie/Recaiver(M)B330033082 (a-mail)
nasidabmishnarjesdiyahooin Shri Durga Prasad Chanapat, Deputy Genaral
Manager |({TID22-66263565(M) BEBZIZEIE52 (e-mail)
durgaprasad_chanspalilidbicoin ard Shri Samir Humar, Manager (T) O22-
BHIEIRTLIM] 3340502263 [e-mall) saminkurmar8ad i.oo.in amy working day (eacapl
nank holidays) Dateean 11,00 AM to 5,00 FM from September 05, 2026 to Qchabar
085, 206, Tha sama cam atso e oownleaded from DB waksitg (v, kb com] and
Tram E-ALHETECN prowicer wa s iie: Ritpes S sww nankeauctions. com|GL india Py, Lid)

4, interasted bUEmrs may contract the: abowe officials of th hank for irepection of the

Bircrals,
Placa: Kolkala Aeceiver
Date: Septemiber (3, 2028 ORT, Kolkata

resclution process

g |Mame and reqiTration. rumbar of the| PukiGups
- insokmncy ;.1;[‘355.;1-5] acting as intenim | B R0 PP O R P L A P A

resolution professianal

7 | Esdimaled dabe of chosune of insohvency | 0D A02T

with the Bogrd

g [Address and e-mail of the inledim|Addess: EY Restractering L2, 31 Floor Wordmask 1,
regalulion professional, a5 regetened| G Ao Hospdaity Disbtel Serocty, Maw Db - 100007
E-mal puikit gugea i brs com

T

resolution prafessianal

10 |&ddrass and e-mai {o be used for|Address: EY Resfudurng LLP, 145 Fioor, The

correspondence with the interim|Ruby, 28 Senapsd Bapal Marg, Dadar (Westl),
Mumbai- 420

Kindly ensune that all clsims amd clam-reiatad

queries zre senkonly o

Exmaaill: e i phiidgmesl com
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E-mafl: rsohencyigigmail com
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11.|Lasl dafa for submession of dams

18092026

et
]

¥

of sub-secion (56A) ol saction 21, Bsceriained
by theinkerim resoluion professional

= e ol crpcklons, il any, ey chales :tl_l Ml ﬂ:[lr‘“"."ﬂ:lh"

In st s furhorised Representatieof ceditons
ina-oass(The names for each diass]

3, {Mames of Inschency Professionals andfed | Mot Applicabla

£E
TN |

14| {8} Refavan Foma and

am avalaneat

{a] Wb limk: hiips:(ikbl govinfomeldownionds
(b Detads of suthorized representalives |{h) Mo Appicable

ol e Members of

dated Bth Apl, 200, (

Circulars iswoed in fhis regard by e b
desrread oene of fa SGM shall bo the Rogstosd Office of the Company

In complancn with e aforesad Crculpes road with Regutobon 35 of te Listing Rieqoiations, tha Kohce
comeening o A5 and the Annual Regor for the firancial yaer 2005-28 TFY 2005-267) have boen
sani alecionicaly (Ln., theotgh eevals) on Soptember 4, A28 10 gl sharcholiers whisn amal addmss-

Manyavar [ Mchey

VEDANT FASHIONS
= LIMITED =
CIN: L31311WBZ002ZPLCO946T ¥
Regd. Office: Pandhan Garment Fark, 19 Canal South Read
SDF-1, 41h Flaar AS07-A502 . Kolkata TS, WE, India
Ted Mo {033) G125 8495, Emad: compliancecoficenilimanyavar com
Websita: wiarky uedar'-'rrasmnns COom

Mot &5 hovetyy e tharl the 2ith | Twenb-Fourth] Anmeal Gonor lloobng (e AGAT o e kocbng)
{ Wedant Fashions Limiled “he C-:rpm:,"l will be hedd oo Morday, Segtomber 38
G at 0300 P M. (55T) through Yideo Conlfenenoing [0 or Ofher Audio-Visual Means (P08 o
tramsact e businesses as set oul in he Mobioe convening the said AGM [the Moboe”) in momplance
wih all the apphcabic provisons of the Companies Aot 3013, (the A7) read wih the Rules issucd
thereunder, fe Seourbes and F‘umr\-ge Board of Inia (Listing Obéigations and [sciosum Require
menis) Rogulations, 2315, as amended " Listing Reguiations"} read wih General Circular Mo, 14070320
Cirodar Mo 177030 daesd {ih Aprit 020, Cirmalar Mo, 207000 dated Sth My
A0, and subsequen| oroudars issaed inthis regand, the latest being General Circular Mo l."".hlﬁg
dated 2nd Seplember, 2005 I:H.u"-ﬂ%"ﬂh Mirisiry of Corporaria Affairs (MCA%) and ather applicable
Chand e Secunties and Exchange Beard of india ["5E

Fl. The

5. 1] Vinod Bakaji Mane 2] Pooja Vinod Mane, Both Rfe. Flat Ko.308, 3rd Foog '0° Wing, The | Rs. 12,67 016/ [Rupees Twelve Lakh Siaty é‘muen
Sacred Basil, Pirangut, Tal.Muolshl, Dist Pune- 412915, Algo &t ; Fat No, 103, 15t Fioor, Thesacr
Ed, Gat Mo.346, Mear Bal Vardeka, Prangut, TalMulshi, DistPune-412115 Also at @ Mear

Maharashira Bank, Balajl Magar, Pirangut, Dist.Pune-412115.

Thousand Sixteen Only) amount as on 15/07/2026 & | |
together with further confrachial sae of interest 1mm;|
16072026 therenn Bl the dxle of payment

II
a1

Type af Loan : Homa Loan

Daie of Demand Holice ; 2207 2026 |

Date of HPA : 080T/ 2026

'|
30

Dedadls of Mortpaged Praperly : A1 that piece and parcel ol Flat No.308,0n 3rd Floor aurnr:as.urirru Garpet area 334 5q. AL .2.31.02 5q. Mirs. Agoining 1'
Tierrace ana 41 5. FL.ie 3.80 Sq. Mars., in the Wing No. ‘DY, of the Building krawn as * The Sacned Basil, and construched on Gat Mo.3446, SRuated
al Willage - Ferangut, Tal.Mulshi, DistPune and ownesd by Winod Balaji Mane and Pooja Virod Mane and bourded as per Building plan

'|-|
29

8. |1] Sangita Dinesh Prasad 2] Dineshkomar Prasad, Bodh Rfo. Flab Mo 403, dth
Flace, Building Mo, 'C', Pragati Ambitian, Moshi, Tal.Haweli, Dist Pune-412105, Alsa
gl : Gat No, 846, Shres Prathmash Park, Flat Moo 308, 3rd Floor, ‘A" Wing, Mear

Tempha, Chidhali, Dist.Pune-411062,

Ra. 36,84, 144/- (Rupass Thirty Six Lakh Eighy Four Ihnusaml I=
One Hundred Forly Four Only) amourd as on 130572026 & |
togather wigh further contractual rate of interast fram 14052026 |
therson till the dafe ol paymant.

T
28

Type of Loan : Home Loan |

Date of Demand Notica : 21/05/2026 |

Date of NPA @ 16/02/2026

Dedails of Mortgaged Property ; A that piace 2nd parcel of Flat No.403, on 4ih Fioor, admeaswing carped arma 55.27 Sg. Mirs., + Enclsed Balcony || = E
area F 95 Sg. Mirs., 4 Open Balcony area 7.57 Sq. Mirs., Open Cowvared Car Parking, in tha Wing 'T, of the Praject known as ® Pragati Ambiticn *,
consiruciad an Gat No. 37, 338, Siuated at Vilags - Moshi, Tal Havall Dist Pune, and within the kocal limil uf'ﬂ'irnpn Chinchrarad Mumicipal If.‘u:l@mrahun 1=

and |

vE

- MBica i henetny gaeen [al the Nadona Cosgeny Law Tribunal hes ordered the cosmencasent of a
(PO insahvency resoluion process of |afeom inda Privete Limded on SaplamBar M, 2066,

=f The cresitors ol infloom India Privads Lisnived fre hesely caled won i submil ther caims with peool on of
=} bedora Sepslarmiber 13, 20126, 0 the imbasim resolulion profassinal of [ Bddress ren fonsd againgl sy bo, 10
JTre financizl credilors shall submil their daims with preef by ebeclnosic medns ondy 1o
cleims Spliemaileam. AF olrar oradibom mey cubmil the chime with prool is peston, by posl of by

o5 on regsiomd with the Compony andfoe the Regedrar and Share Transler Agenl o RTAT) Le
KFin Technobogies Limited CRFie” or "HFnlech?] andior Deposiony | Doposiony Parbopantis] (0Fs)
and hokdng equity shases of the Company & on Fnday, sugust 28, 211 For Mambers whoss g-mal
addressas am nol regsiened wih Ba Company, KTA o the Doposiony Csposricny Pasicipants, a hetier
pomiaining e wek-bnk - along with e excact nasgahon path - 1o acress the Mobioe and completn Anrs
Regort dor the FY 2006 kas bean sont 30 thav regesierad postal addnsses

et

) S CIGG TEENE,
Submission of lak or isleading precds of claisghal

of

Fag Ma:

Flacn: Murkai

18

Registared Address: EY Restuchuing LLP, 35 Floos Workdmerk 1,

1G] Abreor? Mospiakty District, Asmocty, How Delhl - 110037

Claba: Septamber 05, 30M Cormespondenca Address: EY Restructuing LLP, 14th Floor, Tha Ruby,
20 Seraped Bapal Mes, Dader [Wasl), Mumbe - 400025

Talisact panalties, EAl
Puliajt Gupta

Inkzrim Resolution Prodessional
IBEUIPA-DIANP-P.02 2647203120021 58T

BE

g

Inglrections for remode eVoting and e-Yoling during AGH:

1, Pursianl be Socon 108 ond other appicable peovisions, i any, of 1he Act and Rude 20 of the
Companies [Managemant and Adrentairabion) Ralos. AMEd, and cthar applcable eovisions. og
amended tom lme o e, tha Secratanal Standard on General Mosings msued by the Instihae
ol Company Semineis of India and Regquiabon 44 of P Lstng Regdaiens and eihiar appicabie
Circiliws, thir Company & pleasoed o geoaide o-Yeting RacilBes through KFn o il Mombars G
anable & Mambers to cast fhair vole by alecinonic means, in meepoct of the besnassos 1o be
transacied at tha AGM. Thae mannar and msfruslions 1 casl velns threegh mmede o-veting as wal
ag threugh e-Vebng syalem dunng tha Maoling hevg EBgan peoakded akeng with the Molice, The
Company hae angegd the serices of BFin as the agancy to provade o-wehing tact iy

2, Remote a-¥oling detais:
[ EVERT 0212

| Ciod-oF da®e for eNoiing

Monday, Sepbember 21, 2{26

| E-aling Siart Date and Timo

Fridey, Ssplember 25, 2026, fram 9.00 aum [13T]

{ E-\Voling End Date and Time

Sunday, September 27, 2226, til 5.00 pm. (5T}

E-Noling wobsie of KFinkoch

btps-evoting kfintech.com

==

The remicin ¢-Volng modde shal not be aliowod beyend the afwesaid dale and tmo and shall bo
disabled by KFin for wodng theroater

Airpart, Mew Dellng — TI0NE

The By or o-Welng will plss bo made saiablo g the AGM ol The Company and the
saimbare Siending e meaing who hise not casl Mar velis By mein o-%olng shall Bo abio
| o vela al the AGY

=l all
Ef:] = s oA anfeer s miiemo
_: Alrpoerts Ecomomic Regulatory Authority of India (AERA)
- | A Government of Tndia
] 3 Floor, Udaan Bhawan, Safdarjnag
=T P 1024695044
- FUBLIC NOTICE
ﬁ__ STAKEHOLDERS CONSULTATION MEETING OM

DETERMINATION OF TARIFF FOR TH

'E:l'l.'-" A

4%

- Stakeholders Room, 3rd Fl

—| General Public, Airport
1 Azsociations/Bodies, Independent

said meeting and give their valua
1 views on the aforesaid Consuliatio

FOR SRINAGAR INTERNATIONAL AIRMIRT, SRINAGAR (5XR}
FOR THE FOURTH CONTROL FPERTOD (01,08,2026 — 31.05.2031)

Airparts Economic Regulatory Authority of India (AERA) has
issued Conszuftation Paper Mo, 042026-27 on 02.089.2026
fwhich is available on AERA website at URL www.aera.gov.
in} w.rt the Tanff Determination for Aeronautical Services for
Snragar Infemabtional Airpart, Srinagar for the Fourth Contral
Peanod Tarff Cycle of five years (1 04 2026
< In accordance with the provision of Section 13(4) of the AERA
& o] Act, 2008, the various tariff proposals of the Authority contained
th Hdin the Consultation Faper, are put forth for Stakeholders'
< Consultation. A Stakeholders Consultation Meeting in hybrid
o o mode (Physical/Onding) in this regard is scheduled on 17th
O | September, 2028 (Thursday) at 3 :00 PM at:

B Safdarjung Airport, New Delhi -
=~ 1 Al stakeholders like Passengers/Passengers’ Associations,
Operators,  Aildines,

Ih_
@ J Ground Handling Fuel Farm ete,

1 Srinagar International Airport, Srinagar
- Faticipants joining in person may send their confirmation to

EAERONATTICAL SERVICES

A, person whose aams & fecorded in he RogEly of Moshers ofF B Fogisliy of Binaliisl Ownéds
manlansd by [he Deposdoris 55 on T Qo dake ahall only be enliled G aal B faaiy of
fisarhe o-Viofing a8 wol 38 e-Yoling during e AGEL Jince voln{s) on Resclufion(s] amn caslby oy
Rambod, B said cinmel be changod silsaquenly. Apenisn who & nofl 8 membBer 38 of he cit-cll
dali, should rea? e MoSon S nforsabon punpess ok The viling fighls of he membens shall ba
1 proporion o Bor shan in Be paid-up eguly sfan capeal o the Comgany a3 of e Cul-Gl dabte,

—31.03.2031)

oof, Udaan Bhawan,
110003

3. Aary pessan who acguiies equity shades ol e Compary and becomes a memied aller depaich of
the Kotice and Annual Aepod and holds shames 25 on the oulof dale, ie., Monday, Seplomber 21
2, may cbizin #o User id and password for o-\ioling, the defafed procodune is available in Motes
I thie Mokce

A, Thaa mneluchons for remobe e-\isting oF e-Voling dunng tha AGM for members holding shares i
demateridsed ks or phsical fomm, a5d e memBors who Baeo el iogedeied thoir amad pAinrssss
e Boon provaled in the Molice Inalrechoss T shoralng AGR theaagh VCOWTK ane ol providod
in thee Nadize

1, Membors who have caceoiscd their voiing nights by remole o-5obing pnor fo the AGM can paiopale
i the AGM but shall not be enttied fo cast faor voles agan

f. The Board of Dhreciors of the Company has apponied Ms. Mhushoo Ag
Scorctary (Membership Mo, FET95 Codhcale of Prachoe Mo, 38428), Portrer of s MEA Asscdaies
Company Scoretanes, as the Soulinizer for conducting voling process in 3 fair and fensparent mannos
7. Al decusmonds nalemnd ko i e obos & ho Explanalory Sisloment Mheneds shal be made oemlabin kor
nepdclon by o Membors of T Company, sihout peymon| of 1a0s, i 1o ond ncuding the dake of AGK
Meornbors e inms of wepactng Tio some sy sord o ocuists st sl S rrrrr oo kom T
Togestintied 0-mad Bddrosses menhoneg For nomat and Simal sesn| rumbos.

4. in case of amy query and'or assisionee mguined, selafing fo abiending the Mect n:; thiough WEADAU
mode, members may nefer jo the Help and Fn‘:f.n'ﬂ, Askod Cstions and 'AG
manual Teslzbiz at the downioad Sccton of hps:Uevoling fistech.com of tontact Mr. 5. Prasad
Managor, KFn af the emad 1D evpling@itintech com o on KFms jodl oo ke 1-200-208-1000
foe any Turihor clanficabonetechnicad aasilantn Tal may e eqused. The grevances can aiso be
aodrassad | the Company Socretany & Comphanog CSear of the Company by sending & g-masl 0
O 0 RC e B NS Ny v T, Lo

arwal, Practising Company

M VCIOEM wmer

Industry
Service providers for Carga,

are requested to join the
ble supgestions/comments/
n Paper on tariff proposal of

The Holice convening the 2450 AGM and the Annual Repor of the Gompary for the financial year
anded March 31, 2008, are available on Pa website of the Company vz, www.yidantfashicns.com
and om §r websiln of the S9ock Exchanges where Equity Shares of the Compary are listed, vz
vewr nseindlacom and wywbetirdiacom The Notice shall also ko avadable cn e o-Vioing
websin of o ngrnoy engaged for providng e-voang faciity, (e, KFn e, hitpscievosng Minlsch.com
The necord dale for the puspose of delermizing erdilement for the Snal dividend for FY 202526 =
Moraday, Seplember 21, 2028, The final dividend, il approved By the Members al the AGM, wil be
pasf, subject bo deduclion of lax of sowee, within the sftalilory peratd commencng fnom Tuesdsy
Seplember 20, 2006, Pursisnl Lo the SEBI L|5||
vide Nolifcation Mo, SERNLAD.NROUGHRAIEN2T

g_‘ AERA before the above mentioned date of meeting with Name,

- amail address, mabile number, vehicla number by email (to
director-ps@aera.gov.in, dirps-2@aera.gov.in, satish.

. krn@aera.gov.in), Onling ink will be shared on AERA websile

1 (https:laera.gov.in) belore the Slakehalders meeling under

Mowvernber 10, 2025 e Fnal dvdend skall be made in cleckons made only snd mo ‘payabis at
par’ warranls o chequos of drafls shall be issued Sowands dradend papouts. 'Where the dwdend
tannol be aedibed through elechons mode due o ncomplele o incoimes! bank accoudt or BYC
detsls, the dvdend shal reman unpsid and shall be deall with in accordance with B appicable
provissans of T Ack Members ans roguesied o updale ther bask acsounl and YT detajls with
lher respedive DPs ar the RTA, a3 apclicabie,

Regultions (Fith Amendmeni}, 2025, notfied
daled Nowemdser 10, 3025 and effeclive Bom

For Yedant Fashions Limited

STRATEGIC INNOVATION &

LEADERSHIP
MASTERCLASS

LEARM FROM THREE OF
GREATES

THE WORLD'S
[ LEADERSHIP EXPERTS

16th & 18th September 2026 | Virtual

HARSH
MARIWALA

Chairmman & Founder,
Manco

JOHN C.
MAXWELL

Leadership Expert | Trainer
af 10+ Million Leaders

PROF. VIJAY
GOVINDARAJAN
C tinguished

anagement,
fuc ool of Business at
Dartmouth

WHAT YOU'LL LEARN

Innovation That
Drrives Crowth
Harsh Mariwala

for Leadership Succes:
John C. Maxwell

CLEAR. - The Five Essentials

The Three-Box Solution for

Strateqic Innovation
Prof. Vijay Covindarajan

WHY SEHIOR LEADERS ARE JOINING THIS MASTERCLASS

& Lead Al-driven trar

Qn NG C

arrmation with confidence & Build innovation into vour arganisation’s DMA,
cwth ® Turn dismupti

petitive advantage

LIMITED SEATS ON A FIRST-COME-FIRST-SERVED BASIS
Call: +91 7289980507 | Email: meghnasingh@timesinternet.in

and ownad by Sangila Dinesh Prasad and Dinashkwmar Prasad and boundad 25 per Bulding plan. s
=t
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Fab "News and Announcements” i
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DHONE MUNICIPALITY

R.S5.ROAD, DHONE, Telephone No0.08516 - 223281

e-mail id: mc.dhone@cdma.gov.in

E-PROCUREMENT TENDER NOTICE
E-Tender :
Tender Notification No:-01/2026-27/DMF funds/E1, and 05
No's Box Tenders Dt. 03.09.2026 of Dhone Municipality.
Name of the Grant DMF Funds 2026-27
No. of Works 01 No's 1st Call (DMF Funds)
05 Nos Box Tender (General Fund
19.09.2026 Time: 04:30 P.M
11.09.2026 Time: 04:30 P.M

Last date and time of
receipt of Tenders
and sealed quotations
E-Tender Website : https://tender.apeprocurement.gowv.in
E-Mail ID for Clarifications/Communication: mc.dhone@cdma.gov.in
Note: Any addendum / Corrigendum /bid clarifications / time
extension shall be issued on the website only. No separate
press notification shall be issued. Contact: No's: 9949588370
& 9949588372.
Further details can be seen @ e-procurement market place at
www.tender.apeprocurement.gov.in.
Sd/- K.Naresh Reddy, Municipal Commissioner,
Dhone Municipality
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= around 3-acreland parcel for against the telecom regulator'sdraft  efficient]ly using scarce spectrumpeso-  spectrum toa specificservicecatepory,  does not prove that users arm experien- Thiscomes asareliefl toma- has won a #2500 crore deal :—'w.r
= #abcrore in the costliest de- proposals onquality of service(QoS) urces, Airtel added that imposingari-  vio- lating spectrum  assign-  cing poorservice, or whetheraparticu- nufacturers after some ten- Ffrom the Uttar Pradesh Go-=
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= prime locations with de- ned, misallocate capital |§ with Trai that the proposal of  ces are constrained. When spare ca- ar at outdated pricing were partof that tender, supplying -:-—..:.
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= Intotal, 111 land deals span- draft guidelines for teleos to deploy  veringsatisfac mark acts as a vital capa:  throughput, linking slices to a utili- For instance, orders placed by elections next year, thecompa- ==
—u_- hingaround 3,000 acres were o network slicing-based use-cases tory  thro- city safeguard to pre- sation threshold is technically un- gtate governmentz of Chhat-  ny confirmed. =
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:_i Consumers in this market tred via metrics such as speed and MEN-5848,Year of manufacture- 2040, [ (=
- ﬁtg:;?;:ﬁ.rfnn:;;ﬁiﬁ:lﬁg: BECSREUARELDRRRE SRR AL AR UREDRR AU AR IAEP AR ORRE AR RREE AR NARE LV ORR AR ARL AR CARE DR RARRE AR OA AN ARRR 0O L AEETOARY AN DRRN AR ORRU AR DIRELDRRE AR AR A ORRE IR DAL AR AR RE AR AR R AR Epnﬁj."ﬁm%fﬁrfﬁé?%ﬁr B""’#T?J?:. =40
= usin - they now want tolive 5 i 1 I 1 [ Eqr:ﬁfm L PR j—_
S et vse GPT-6 said to outperform several rival models for coding, cybersecurity, reasoning and more LR |
= L"h'iEE they wgl find quality " " 5 Reseree Price & EMD amount Lﬂ%mﬁ;ﬁaﬁﬁ;;;%me day af the sale '_g
- wane meaenenatt Actra May Tilt the Bal F fOpenAl A = =
E == es, sustainability, and futu- a ay ]_ e ance ln avour 0 pe 9 am fﬁﬁéﬁ 'ﬁﬁgﬂd;ﬁ#lﬁlfn:%ﬁ :F =
= reappreciation,” sald Kha- T T T EL";":E; =’"~‘=.1=ﬂb"='d.-’_‘3'.“_'ﬁﬂ_"ﬂ =0
- lid Masood, MD of Shali- OpenAl president Greg Brockman  startup. “GenAl is moving towards A e 5 2 =
n_—  marCorp. Himanshi Lohchab called Astra “the moment AGlL arri- longhorizonautonomous work. Ast- Eﬂﬂ:mm f‘;‘:ﬁ,’:ﬂﬁ%,ﬁfg iEridiay) Erom 12 pm || =
S = The firm has acguired the ved.” Artificial general intelligence raseesanew enwironment, inferroe- | (L ] R e e R A | = t._-'.%
= land through government Mumbai: OpenAl's latest frontier (AGI) is loosely defined as the stage  les and fipures out what todo. Along Last date of submission of offer| October 07, 20265 pm =
- - e L / _. C 3 ; : 1 " P PR ;P'-L':MEMB =
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knowledge work across areas such ra has saturated ARC-AGL one of portunities,” he explained, adding etension of & minutes each a5 per 15T} v

as financial modelling, chip design,
geospatial mapping, 30 modelling,
architecture and software enginee-
ring.

With Astra’s launch, Sam Altman-

the world’s toughest benchmarks for
measuring AGIH by scoring 99.9% as
against Claude Opus trailing at
H.2%.

“Anything vou can do on a compu-

the Asira’s biggest advantage is its
cost-effectiveness as compared to
other models.

Trained on 100,000 GPU chips, Ast-
ra is estimabed to be the first 31 bil-
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~Gujarat Hydrocarbons and Power SEZ

no__=(GHPSL) and directed the Resolution

the balance ahead of the public lis-
ting of America’s two Al giants,

OpenAl is said to have reclaimed
the topspotin the Alrace.

der & CEO, Saa8 Labs, a Bengaluru-
baszed business process automation

pany, Astra could bringautonomous
reasoning and orchestration.
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-Commerce & industry minister urges India Inc to expand social-impact programmes
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Hand in Hand: Goyal

Our Bureau

=New Delhi: Realinclusion is the on-
=y way to achieve Viksit Bharat by
commeroe and industry mini-
sster Pivush Goyal said on Friday

~= :zm
=palling fora scale-upof
=social-impact pro-
S =prammes to ensure all
~=peaple can be covered.
= Speakingatthe TOI S0
w—cial Impact Summit in
~Mumbai, Goyal noted
“that companies are in-
= _-rpeazingly spending be-
=yond the mamdated 2%
—=of their profits on corpo-
_crate social responsibili-
- =ty (CSR).
= YA society cannot de-
-velop justif thefocus is

ro=on  the  economic EOEE a “disservice to the In- wer and water
—aspects of society or gk« e i dian ethos, way of life, filter compani-
Ceconomic growth, It CSR & ESG amnd Indian thinking, e &5 o expand the
w_ims to be juxtaposed - becauze in India, peo- initiative.
—with the quality of life . ple daon’t do CSE aut of
—that is being provided 2 Reliance compulsion” when it

= __cfo the people of India.”
£ the minister said, ad-

=ding that government schemes on
_. -healthcare, housing, sanitation and
n =power supply are aimed at econo-
~micgrowth as well as better quality

Zof 1ife for citizens.

=— And “we are seeing the results of
=it,™ he said, “When vou give 40 mil-

I OUREL IR E L RETUREC A REC AN ARE TARECARE VAN E AR EARR AN E AR CARE AN AR LN RR AR A AR

-k =

j -Eyes on Power Transfer Unit

- = »»From Page 1
=The airline has also started vo-
o ~ —=luntary testing of all its p]lcrts-
=and said it kas “zero olerance™
Zfor any breach of safety, fitness
Pa_—or regulatory requiremenls.
= The three hydraulic systems,
=which operate independently;
_clost pressure within seconds
swhile theaireraft was in cruise,
=Awiation safety expert Captain
“John Cox, president and CEG
—=of Safety Operating Systems
LLC and a former A320 capta-
=in, said the simultaneous failu-
Eg _-rewashl.g]ﬂqr unusual.
‘The remote idea that three
—_!],mmulm svaiems are going to
po_=fail simultaneously poes ag-
# Cinat everything I know about
=how airliners are designed and
h: “built,” he said.
= The aircraft detected aloss of
_the green hydraulic system at
Zo4:02:43 UTC (222 am IST), fol-
M Zjowed four seconds later by that
=of theblue and vellow systems.
=The autopilot disengaged, a
pa_ccontinuons repetitive chime
-sonnded and a stall warning

-
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lion people a good, proper home,
yvouare not just giving hima home,
vou are giving his children good
upbringing, vou are giving him
dignity.”

zoval cited the government's he-
alth insurance initiative, wiich hel-
ped people avoid situa-
tions where hospital
bills forced them to sell
jewellery, assets or ta-
ke loans, Similarly, bu-
ilding toblets provided
dignity to women besi-
des addressing health
concerns due to open
defepation, hesaid.

The minister; howe
ver, said he felt that the
mandatory CSR spen-
ding requirement wun-
der Companies Act was

compulsion, But., hopefully, it has
brought more funds into CSR."

There are limitless pessibilities to
have zocial impact and to be change
makers when foundations, mulfina-
tional firms and startups work to-
pether, Goval said,

He gave the example of individuals
having cleaned up Juhu beach better
thanany government project and the
initiativetaken in hisconstituency to
build 2ewa kendras, toilet complexes
which offered shower, soap, laundry
and RO waber at Tha lifre,

Stressing the need to work with the
private aector on initiatives such
as5 cleaning lakes, even
asmaintenance is

done by citizens,
Goval — sought
the help of e
ment, solar po-

wias made manda-
tory in 2014,
“Every perzon inIndia volun-
tarily wants togive back tosoci-
ety small or big, immaterial,”
he reasoned, *'The moement we
bring it into the garb of com-
pulsion, we change that con-
nection, that motivation toa

Long Delay

== FromPage 1

Entities such asthe State Bank of India, MS Strate-
ghe (Mauritius), Canada Penslon Plan Investment
Board, Arvanda Investments (Mawritius), Bank of
Baroda, and Stock Holding Corp. of India, among
others, partly selling their respective stakes,

NSE shares will be listed on the platform of it al-
derrival, the BSE.,

IF NSE beats Jio i the debut race, it will be the
largest concluded IPO in the country so far, af-
ter HyundaiMotors' Rs 27, 6870-crore issue in Oc-
tober 2024, But MSE may not retain the crown
for long, as Jio Platforms’ mega izsue is expec:
ted o be launched in the Navratri-Diwali pe-
ricd this vear

Regulatory approval for the NSE comes after a
long waiting period, as the exchange had first filed
fior an [POywith Sebi in December 2016,

Sebi initially withheld approval due to conoerns

lating to its Power Transfer
LInit, which had been Involoed
on July 38 The investigation
has not established whether
the FTLU issue was connected to
the hydraulic failure, Soucia
sald investigators should also
examine the aircraft’s mainte-
nance history and the defarrasd
PTIL

The alreraft sustained dama-
ge to overhead bins, ceiling pa-
nels, handrails and cther cabin
COMT Onents,

Both pilots passed their post
flight, breath-analyser tests
The pilot-in-command's psy-
choactive-substance sereening
test was non-negatve, as was
the confirmatory blood test,
The co-piled tested negative fior

both. related o the colocation case, governance lapses at
The cirew chose to cont e o the bourse, and issues with its technology infrast-
Delhi rather than divert oo the ructure The MSE codocation case dates back o

2015, when a whistieblower alerted Sehi to possible
manipulation inthe exchange's rading system.

Sinee then, NSE has repeatedly approached Sabi
fior dearance. The regulator; under the current cha-
irpeErsan, for med an internal committesto ook into
the NEE PO isse

nearest airport en route and 1a-
ter requested medical priority
fromairtrattic control, The air-
craft landed safely at Indira
Gandhi International Airport
at05: s UTC I amIST).

User: satyam.shuklai@timesofindia.com
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Expansion Beyond Metros

»+From Page 1
“The company got to know about
it sometime in April, following
which Arora and a few others we-
re asked to leave with immediate
effect,” the person said.

PVERIMNOX did not respond togu-
estions sent by ET. WhatsApp
messages sent to Pramod Arora
were it answered until the publi-
cation of thisreport. ETeould not
independently establish the iden-
tities of the developers alleged]y
involved in the Kickbacks scan-
dal.

Aspartof the PYRINOX merger
contract, Ajay Bijliis responsible

for running the company for the
first five years starting March
2022 when the onion was announ-
ced,

Arora played a kevrole in PVR's
expansion into Tier IT and Tier ITT
markets through asset-light for-
mats, including franchizeowned,
company-eperated (FOCO) cine-
mas and the SMART Smart Sepe-
en initiative,

These formats offer lower-pri-
ced, digital-first multiplexes ai-
med at value-conscious audien-
ces in smaller towns.

P¥EINOX, India'slargest multi-
plex chain, was created through
the 2023 merger of PVR and INOE

Ledsure. As of late August, i€ ope-
rated 1,735 screens Across 356 pro-
perties in 113 citios in India and
ariLanka. The company plans to
add another 1,0 screens over the
next five years, largely through
franchize-led expansion.

The allegations come as PYR IN-
X financial performance has im-
proved. The company reporied con-
solidated net profit of Rs 56.5 crore
in the AprilJune quarter of FY27,
compared with aloss of Bs 5.5 oro-
re ayear earlier Reverniue from ope-
rations rose 11.9% vear-on-vear to
T1,622.2 crore, while EBITDW incre-
s 3008 % to Bs 528 crore.

Itz EBITDA margin expanded to

Curbs with Benefits

= From Page 1

In his ruling dated September 2,
Maharashtra charity commis-
sioner Amogh Kaloti empowe-
red trustees of NRTT “to take
appropriate steps, if it is found
that late Ratan M Tata has begue-
athed his shares equally to some
other charitable institntions in
breach of the conditions atta-
ched o the transfer of shares
and the express undertaking by
Maval H Tata that his children
would transfer or bequeath the
shares tothelrownrelatives and
not toathird party™

The cumulative value of the
publicly traded holdings of Tata
Sons alone exceed Bs 12 lakh cro-
re, making a 0.83% equity stake
worth more than s 10,000 crore,
FPublic holdings areonlya pariof
the Tata empire, which also own
a number of privately held com-
panies, making a valuation of
thegroup acomplex exercise,

The charity commissioner's yu-
ling, based on the submissionsof
documents by Tata Trusts of de-
liberations and transactions da-
ting back to 1989, found that the
sale of shares by METT to Maval
Tata was on the condition that
those shares would remain wit-
hin the Tata family These condi-
tions were based on a legal opi-
nionbyeminent jurist NaniPalk-
hivala, whosaidthree conditions
should be imposed to avoid the
transaction from being challeng-
ed later,

“(a) Naval H Tata will not alie-
nate the shares to anv party du-
ring his lifetime. If he wants to
dispose of the shares at any ti-
me, he will resell them to the
Trust or to a person nominated
by the Trust;

(hiyMaval H Tata will not begue-
ath, by his Will, the shares to
anvone other than his own wife
and children. He will have no

right to bequeath the shares to
any other party;

{c) even when Maval H Tata be-
gueaths the shares to his own wi-
feorchildren, it should be on con-
dition that they would again
transfer or begqueath the shares
only to similar relatives of their
opwnandnottoa thind party”

Healsolaid down thebenefits of
imposing thess restrictions:

“If the above conditions are im-
posed, the benefits would be as
follows: (i) The price of the sha-
res transferred cannot be gues-
tloned since the shares would not
be unconditionally transferred;
{1ty It would have the turther ad-
vantage that some shares of Tata
sons Limited would remain in
the Tata family. This would be a
very laudable objective which
waould be taken into account by
any court of Iaw in the event of
the transfer being challenged by
any partw”

EXECUTORS TO BE APPROACHED
Following the charity commissio-
ner's order the NETT trustees
may therefore take up the matter
with the executors of Ratan Ta-
ta's Will and seek to enforce the
conditions attached to the origi-
nal transfer of the shares, offici-
als close to the matier said,

The trustees of NETT include
Moel Tata, Venu Srinivasan, Vijay
SinghandJM Mistry

Baval Tata's Will and codicil are
understood to specifically provi-
de that these conditions wonld
continue tobind the family and be
adhered to in any subsequent
iransfer o bequest of the shares.

Apainst this backdrop, Ratan
Tata's bequest of the shares to
the two entities Fatan Tata
Endowment Trust (RTET) and

Ratan Tata Endowment Founda-
tion {RTEF) — appears to be at
variance with the conditionsun-
der which the shares were origi-
nally transferred by NETT to Na-
val Tata,

This has resulted in an apparent
conflict between the provisions
of Naval Tata’s Will and those of
Eatan Tata’s Will, people familiar
with the matter said.

Criven that the issue concerns a
family arranpement and the in-
terpretation of the respective
Wills, the matter is expectied to ba
addressed through discussions
and deliberations among the con-
cerned parties rather than thro-
ugha legal route, they added.

Tata Trustsdid not comment.

Ratan Tata had named Darius
Khambata, Mehli Mistry, Shireen
Jejeebhoy and Deanna Jejeebhoy
as executors of his Will. Shireen
and Deanna Jejeebhoy are child-
ren from their mother Soonoo’s
second marriage to Sir Jamsetjee
Jejeebhoy

Fuchi Khatlawala, partner at
Little & Co, said the charity com-
missioner's order is significant
because it recognises that the 1989
transfer of the Tata Sons shares
to Maval H Tata was not an uncon-
ditional transfer. The order re-
cords that Maval Tata expressly
accepted these conditions and
that they are binding on him and
his family.

“The charity commissioner has
notheld that Ratan Tata's boguest
is invalid. Rather the order ex-
pressly leaves it open to the tros-
tees of NETT to take appropriate
stops if itisfound thatthe bequest
of the sharestocharitable institu-
tions was contrary to the condi-
tions attached to the orizginal
transfer and Maval Tata's under-

¥ £ o

32.5%, helped by higher u:mu:upan
ey a stronger film slate and incre-
ased contributions from adverti-
sing and food and beverage.

PVER INOX had net cash of Bs
B0.7 crore at the end of the quar-
ter Its board has also approwved &
Es 30-crore share buvback at Ks
LA30a share,

Promoters hold about 27.5% In
the company, with the remaining
astake held by foreign investors,
domestic institutions and public
sharehalders.

According to a declaration sig-
ned by Arora, he was restricted

from joining rival cinema chains =
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and from contacting PVR INOX's =

existing vendors. The declaration

also provides for potential legal =

action in the event of a breach.
(With fnputs from Javed Faroo-

gqieiand Rajesh Naidu in Mumbail =
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taking that the shares would re-
main withinthe Tatafamily,” said
Khatlawala, “The ultimate enfor-
ceability of such a restriction wo-
uld therefore depend upon the
precise terms of the original
tranzfer, the nature aml legal ef-
fect of Naval Tatas undertaking,
the Articlez governing the sha-
res, and the applicable law rela-
ting to restraints on alienagion
and testamentary dizpositions,”
she added.

“If hoth the father and son are
deceazed, the executors of their
respective Wills do not acquire &
power torewrite, amend, ordisre-
gard the terms of those Wills,” sa-
id Khatlawala. "Anexecutor is re-
sponsible for administering the =
pstate in accordance with the Will =
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and applicable law; the executor =

cannot simply substitute his or
her own intention for that of the
testaton” she added,

A lawver who drafted the Will for =
Ratan Tata said, " Will is a Willand

cantot be challengzed. No one can =

=

=

contest that Ratan Tata transfer- =
red his shares into his personal —

trust for the sake of charity purpo- =

ses only, it has not been sent toan =

putside entity orperson. He ks also =

)

understood to have taken a legal = ol

opinion from Tata Sons then if it
was permissible under the AoA
and had received a go-ahead.”
Dimple Merchant, managing =
partner of law firm IV Merchant =
& Co, said “a father’s Will can be
superseded by his son's Will only =

=8

=

'—t".'l

if thefatherhas absolubely begue- =

athed hisentire right, title and in- =
terest in the property to the son, =

vesting full ownership in him =
LMk 1n|‘|1,-"1'|!‘l;1 TROHE,

NETT is part of the family ﬂf
trusts that comprise Tata Trusts, =

and iz named after Navajbai, the =

wife of SirRatan Tata, the voung-

—

= I!'.'I‘;l

=

ersonaf Tata proupfounder Jam- =

setji. The couple adopted Maval =
Tata, a member of the extendead =

Tata clan.

Captain Amit Singh, foander
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as financial modelling, chip design,
geospatial mapping, 30 modelling,
architecture and software enginee-
ring.

With Astra’s launch, Sam Altman-

the world’s toughest benchmarks for
measuring AGIH by scoring 99.9% as
against Claude Opus trailing at
H.2%.

“Anything vou can do on a compu-

the Asira’s biggest advantage is its
cost-effectiveness as compared to
other models.
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~Gujarat Hydrocarbons and Power SEZ
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der & CEO, Saa8 Labs, a Bengaluru-
baszed business process automation

pany, Astra could bringautonomous
reasoning and orchestration.
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Bloomberg
_=5ome of the world's biggest
“maney managers have reba-
=ilt their gold haldings after
sprices dropped, betting that

O long-term drivers of the pre-

Zelous metal will endure even

-a=zthe US Federal Reserve ta

w0 —kes g more assertive stance

-on inflation.
= Amundi SA, Europes lar-

=t -—opet assel manager, bought

-

s

i
Ma
25

s

o

=bullion on the expectation it
—will return tof5,000an cunce
by year-end. Fund managers
“=at Pictet Asset Management,
Robeco Institutional Asset
-Management BY and Fideli-
=ty International also added
-to holdings cut earlier this
zyear, duringbullion’s retreat

=+ —firom an all-time highe

“old 15 an asset that we
—;r:un:-;':rler tix be cheap, a gond
chedge and reasonably ligu

-1e1,” said Lorenzo Portelll,
zhead of cross-asset sirategy
—at Amundi Investment Insti-
=tute. But greater visibility
~=over the Fed's interest-rate
-path would be needed, he sa-

5—_1{1. hefore the firm would

sponsider adding to last
—month's purchases,

=+ = That was a commaon the-

S it interviews with mo-
=re than a dozen asset ma-

Top Money Managers
Rebuild Gold Holdings

“Investors bet long-termdrivers of the precious metal will
-endure despite a more assertive US Fed stance on inflation

a 2% target—conmments that

mercewould giveamajorboost tothebuy-  sellerinlarus, Panipat, Jaipurn, Morada-  support

sinessesofl traders insmalltownsacross  bad or Tiruppur {o reach overseas buy-  them as or-

the country experts said on Friday ers much eadier in its prowth journey,”  der  wvolu-
Products made by artisans involved in Gauray Shisodia, vice presidentand co- mes grow

p

New Delhi: The government’s
res o promoie exports through ecom-

T

e sl

handicrafts,

hal markets,

soectors sich as handlooms,
wolld be able to access glo-

“Ecommerce 1s allowing a

‘Ecommerce Exports to Help Small-town Businesses’

uniry manager, Pavoneer India, said.
However, he said that discovering cus-
tomers is only thefirststepand small ex-
porters also need dependable cross-bor-
der pavment infrastructurme that can

and jeswellery

thew saidl,

Shisodiasaid.

Dutch firm that oversees so-
me 564 hillion inassots, “It's
become part and parcel of

evary regular or horimal
portiolic.™
After a blistering rally

backed by speculative capi-
tal took gold to an all-time
high near 5,600 an ounce in
January, the metal has spent
much of thisvear in retreat.
Elevated energy prices and
inflationary shocks from the
Iran war dragged it back to
near 54000 in June, That's
when funds began to show
interest.

“The downdraft to 54,000, if
vou didn’t own it already,

triggered increased bets on
monetary tightening.

oo far, these potential spesd
bumps haven't shaken the
renewed conviction of long
term investors, Gold's endu-
ring appeal, some of the mo-
nev managers said, lies in its
value asa hedge withina bro-
ader itwesiment portiiolio.

“It's become a much more
acceptable asset,” said Ar-
nout van Kijn, a portfolio
manager for multi-azset and
equity solutions at Robeco, a

was a very good buying ti-
me,"”
president of the Permanent
Portfolio Family of
“The long-term maco story
i5 still in place, and that's
ballish for gold,”
ding that “higher highs and
higher lows"™ could be axpec-
ted over time,

said Michael Cuggino,

Funds,

b said, ad-
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— -nagers, whose firms ma-
M znage a combined 527 tril-
Slion. Without exception,
-pach of them—including
-EI'-II' Paribas Asset Mana
gement and Manullfe
zJohn Hancock Invest-
Pa_cments—had elither added

' R

b
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Fa
o

Ln
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-hack gold in recent weeks
—or were malintaining bul-
lish allocations.
= But any breakout ahove
—gold's recent ceiling near
#4600 an ounce won't be
—smooth, many of the mo-
ney managers sald. Hig-
her Treasury vields and
—increased bets for at least
—one Fad rate hike betore
=vear-end are undermining
_=support for bullion, an as-
set that tends to be lezs fa-
svoured when borrowing
—costs rise, because it do-
“esn't pay interest.
= Inwestors’ resolve was
=tested by Ped Chairman
—HKevin Warsh's August 28
sspeech at the central
=hanks Jackson Hole sym-

ry_=posium, where he warned

a
]

6t B £ S St PE

or

“that U5 inflation isn'tmea-
=ningtially slowing toward

RAIL WHEEL FACTORY

Yelahankn, BANGALORE - GE0 Q4
e-mail:pmm. refbinEgmaeil. com

Tender Holice Ho. RWFEPZH 5
Z026-27 did 0370926

[in Behalf of e President of Inds, Priccipal
(hief Materials Managar inwites Giabal
E-Tender irom DEM‘Auihorsed agents foe
sooply of the Tellowing fems on Ind&in
Fiailaays p-pootal vewnw. iraps gorein.

1. Tender Wa : PEMSEES, Descripfion :
Dagign, Supphy, ingtallation & commissioning
of Primary Fume Exiraction Sysiemn 1 & 1 of
EAF & & B on turnkay basis as per moonical
spacification (Ot — 1 Sed). Tender elaging
dala & lima: 05.10.26 & 14200 Hra. Pre Bid
Gonterence : 16.09. 264 11:00 Hrs.

2. Tender Humber : P2265723, Description :
Supply, ingiallation, commissianing. 1esting
and proving of Astomesd Mobosized Slege
Imveried Metallurgical Microstoe with Image
Analyelg Soltware with 2l standasd, essamtial
& confonElant  ACcESSanes, consurmble,
spare parts along with sample Preparation
Equipmests and CAMC lor 5 yels a5 pes
Technical Spaciiczionddiy = 1 526, Tandar
cigging dain & time: 01 .10.26:@ 1400 Hrs

4. Tender Me. : P2265867. Descriplion:
Provision of GCTV Surveilanoe system in
Facsory and AMC for 5 yaars &3 par Techndcal
Specfication |Oty = ¥ Soi). Tender glosing
dale & time: 29,0928 & 1400 Hrs.

Tender detals can be viewed an BWF websbe
or E-Fortal Tander docements & cormigendum
[if sy}, will b anvaitabile o B E- Poeta anky,

Primcipal Chie! Malerials Managar

Wiabs e wanwrwd Incian raleays.gov.in,

__I@' BRIHANMUMBAI MUNICIPAL CORPORATION
= Departmant Solid Waste Management

=| Section : | Dy.Ch.Eng.(SWM)City

| TenderId No, 2026_MCGM_1335172_1

E Subject :| Hiring of 4 Nos. of Skid Steer Loader
= Machines with combination bucket
| attachment for collection of refuse at
e open dumps & GVPs in L Ward for
. period of one year.

| Bid Start Date & Time| : | 05.09.2026 from 11.00 AM

- Pre Bid Date 1| NA

| Bid End Date & Time | ;| 15.09.20261ill 16.00 PM

_ Website hitps://mahatenders.gov.in

- Contact Person:-

—{ a | Name Shri. Hemant T.Bhusare

- AE.(SWM)Planning

= b | Telephona 022-23844450

| C| Mobile No. 9762006449

10| E-mail Id ;| eelswm.pl@mecgm.gov.in

| PRO/1330/ADV/2026-27 Sd/-

T Tk Ex-Eng.(SWM)Planning

DEBTE RECOVERY TRIBLUMAL: I, KOLKATA

AlIRCRAFT-Modal- B0MEBARDIER -

| CHALLENGER-G0B, Reglstration-WT MKJ,
| MSN-5848,"aar of manulacture- 010,

APL- Honegwell, Menuleciunar- Bombandier
cprosamdty grounded ot Magpur Alrport,

Hmm Price: I..Iq 5?':.1 20 I:l-I:IL'llerun'alr'-nr
| IME gl exchanga rate on the day of the zale

EMD: US § 2,592,000 (pquivalent INE at

| exchanga mate on the day of submission of
IEMD.‘.’IS prowided by IDBI Bank |

| Septimiber 18, S0 |Fricay) From 12 pm

[1200 hrs. to 1400 hrswith unlimites

axtpreian af B minutss asch &5 par 15T}

thncugh e-auction service provides C1 Indla Pyt

ﬁ—? PLBLIC ROTICE FOR SALE OF AIRCRAFT THROUGH E-ALICTHHN
DB BARK LTD W5 M5 PATHEREAKING FROJECTS LIMITED [in Sguldatian)
= {Formerly Alhipent Frogects Lid.) & others Oa na, 124, B
-| Feceivar appainted by DEETS RECOVERY TRIBUNAL [DRT), Hollota, irviles offes
4= theough E-auction for purchase an &S & where is besis, asis whal = bass, whateves there
M3 o & besis and without any reccurse bass’, without any represenkaticn, warranty, o
intdemnity” foflowsng alrcraft of Pathb reaking Projects LimAed.
B <| | PROPERTY DESCRIFTION
o
4| Engine= General Eleotric
-
R [ {Maharashiral
Y | Reserva Price & EMD amount
£u - a5 provided by IDE| Bank)
n
I | | Milnimeum Incremental Bid | LS § B0, - per bidd
| | Date of Sale Notlces | Seprambar s, 2026
Date of Alroraft inspection
g | FEASS i SR S STt | ) 1| S e
B Last date of submilssion of offer OcloberOT, 2028 ullE pm
= along with EMD
| | Dake of e-auction | Dielober 08 OIS
— | Time ol a-awction
£
o 1.Tha S-H'-E would be condudied an a-auction platierm at webslfe;
1 Lt
2. Thee Fleresied pastias mdy submil thek uncandiiona! and urgualifiesd cfler &ang with
=% EM D and other required decuments béfors the ket dale, On verilication of dosumenls
o A receipt of e EMD, e bidders shall receive user id) padsword an 1hedr walid amail

Huchian.

i [Frarda ey fof e-auclion) o Ue e-auclion Servits provider Tor partcipating in 8-

| 3. Inbendirg Didder may obtain werme and condilions of 1he sale process Trom Shii
Basudab Mukbarjes, Advecate/Receiver{MIBEI00DII0ED (a-mail]
BzadenmukherjeaBf@vahooin Shri Dunga Presad Chanapali Depuly General
Manager [T)022-668263565(M) 9282322552 (a-mail|
durgaprasad_chanapati@idbdcoin. and 3hii Samir Memar, Manager (T} 022-
GE2EIG LM BIP0S0ZIE2 (e-mail) samiclumar@idbs.co.in any working day [excepl

§ EAST CENTRAL RAILWAY

Mo, ECRICAOICan WTiTandar/Marthf13-
26-27, dated; 02 052026
(Construction Department)
E-TENDER NOTIGE
Mo, ECR-CAD-C-N-13-26-27
E-TEMDER IS INVITED ON BEHALF OF
THE PRESIDEMT OF INDI& FOR THE
LIMDER MENTIONED WORK:-
S.N. 1, Mama of wark with it's location:
Particulars ; Earthwork, Blanketing, Turling
inepproach of Bridge Ma, 16 (UP & DN Lina)
and lranspartation, Bunching & erection of
1%30.5m+ 351 me 1030.5m OWG girder and
alher Miscellanecus work in conrection (o
Rabuilding of Bridge Mo. 16 befwean
Khagaria-Umeshnagar of Sanpur Dhision,
2, Approx, cosl of the waork of:
F=. 34,5061 54068, 3. Bld Securlty
Amount: Rs. §5,19,200.00, 4. Date and
time far closing of tender : 29.09.2026 al
14.%] ks, 6, Website particular, Notice
baard location where complete detalls of
tender can be seen and addressed of the
office from whero ihe tender form be
purchased etc:. The above E-Temder,
E-Tendering document alongwith full
mlomation is availabla on wabsite ia
Pt wwwine s, gow.in,
Habe: In case of ary dscrepandies found in
tandar nofica, English version will be fingl.
Tanderers are requested o visil the website
hitp=lfwww.ireps.gowin al leas! 15 dns
befare lasl date of closing, for latest
comgendumicormactions eic in respanse to
this E<andiar, CAQIConiNorth
EC Riy. MHX, Patna

PRDBESCHNMMHXC ONET/T/26-37.48

£ EAST CENTRAL RAILWAY il

CORRIGENDUM
Corrigendum Mofice Ma. W.SB4/E-
Terdenng 174, 175, 183, 190-DHN-26-27
Cinankad, di. 03.08 2055,

Itk further to notify the, the Date and Time of
clsing of e-tender Mo, 174-0OHN-2026-27,
150N 202527, 185-DHN-2028-27 and
190-0HN-2026-2T did. 27.08.2006 should
b= read as closing at 13:00 hours on
21052026 inslexd of ab 12:00 hairs on
30093026

All ceher dedalls, erm and condifion exsts in
thes e-lendar nodice Mo, 1T4-0HM-2026-27,

NORTH WESTERN RAILWAY

E-TEMNDER
CPM/GSUNWA Ajmear on behalf of
The Prasident of India invites E-
Tanders for the following work up to
15.00 Hrs, on the mentioned date.
Tender Mo: SMT-GSU-AN-2026-27-
04; Hame of work: S&T work in
Connection with-* Daurai
Conwersion of platform no. 2 into
igland platform at Cawral stetion and
axtenslon of it towards Saradhng
and, of Ajmer Division of MWR;
Approximate cost of work: As.
B0, 7047407/~ Bid Security: fs.
1,61,600.00-; Date & Time of closing
E-Tendar: 25.00.2028 al 15,00 Hrs.
Dale & Time of apening E-Tendor:
25.0/9.2026 at 15,30 Hrs, The delails
of above E-lender are available on

wbsile www.ireps.govin
1284-AMIZE

Please join us on® 8 NWHRallways

FORM A

The shift could :

Government of Maharashtra

Office of Executive Engineer, Nashik Irfigation Division, Nashik
Address: Sinchan Bhavan, Trimbak road, Nashik

Email 1D- eenidnasik@gmail.com

Telephone No. 0253-2573192

E Tender MNotice No.10 For 2026-2027
NOTICE INVITING E-TENDERS

RFP are invited from the persons owning or operating or having experience in
Development of Hotels/Sites/Restaurants/Tent sites/Visitor Centre/Aquatic Tourism
for Development of Gangapur Dam Tourism Project (Resort and Aquatic Tourism)
under Design Bulld Finance Operate Transter (DBFOT) Model on the following
property on “As is where is basis™ on Public Private Partnership Lease basis of 49
years at Gangapur Dam, Dist. Nashik, Maharashira.

DGIPR/2026-2027 /2639

Sr. | Name of Property Present | Onetime | Minimum | EMD | Annual |Period
Ho.| Property Details Value of | Premium Avg. {Rs in | Turnover| Years
Property {Non- Yearly Bid | Lakh) | (Not less
(Rsin | refundable) | Value (Rs than) (Rs
Lakh) |(Rsin Lakh)| in lakh) in Lakh)
1 2 3 4 5 & 7 8 )
1 | Gangapur | Girnare Village | 1,178.10 22,09 14.73 5.89 | 883.58 49
Dam, Survey No.
Girnare 321-
Village Developable
Survey [Area=535Ha
Mo.321 Lat
20°0319.33" N
Lang:
T3"30'54.18" E
E-Tender Available Period : Date 04/09/2026 To 24/09/2026
E-Tender Opening Date 25/08/2026 Sd-

Executive Enginear
Mashik Irrigation Division
Mashik
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MITED SEATS ON A FIRST-COME-FIRST-SERVED BASIS

PUBLIC ANNODIINCEMENT

{Under Regulation 6 of the Insehvency and Banlkmaptcy Board of Indla
(Imsohvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF INFILOOM MDA PRIVATE LIMITED

RELEVANT PARTICULARS
1.1 Mame aof corperale debtor Infiiloom India Private Limited
2. Dale of neorparibon of cporate deble | DBMOUT9ES
3, Authority under which corporata deblor | RoG - Funa
{ s Incorporated freglaterad
& | Corporata Kantty Mo of corporste debior
"5 [Address of the regsiered ofice and
principat office (ifany| of corporste debice
g/ Insalvency commencement dale
in respact of corporabe dabior
+ | Estimaled date of cosura of insgivancy
frnsolution process
|3,_'i".lum|: and regisiration mumber af they PuklGupa .
ulth‘En::.- e nfu-s"‘nr:l acting s inberim{ IDEPAL01NP-POZIE 02 - 20201 36T

UIT11EPN1905PTCO1 8285

E‘:_!‘ M, 1231 'F-"aﬂ:- Sanaswadi, Talu-:a
Shirur, Distic! Puna, Maharashira - 4122108,
082026

0032027

[ [Address and e-mail of the interim
resalution professional, as registered

__pwith the Boarg

¥ i fdkdress and e-mail 1o De used for
comaspandanca with tha indarim
tresolution pralessianal

Adklesa: £ Restruchoineg LUP, Jed Floor Visndmask 1,
W Aot Hreptadty Disiricl Aerocy, Mew D 00007
E-rmail: pulkit geplaiiin oy com
Address: £Y Hestuchurn

LLIF, 48 Fioor, They
Ruby, 2% Senapa¥ Bapat Mam, Dadar (Wesl),
Mumbai-400028

Hl"l..'lp' erEune that gl clams and clam-relaheo]
Eu::nr's.u'r' serfarlyla:

-l clakns. Inlﬁ}gnﬁl Lo
Fiorany ofer queny piease mai n:
E-ritill: irsotveney i piEamail com
180972026

Mal Applicabla

11. | Last gate Tor submisslon of clams
1z | Bazsses of cmdiors, i any, under causa {b)
of sub-erion (50 ol sedion 21, soerbined
by tha inlerim resoiubon professional
Mames of Irschency Prolssionsls identifed
| et e Awhirizad Flepnasen [alive of eoedilos
| 1nv 3 paes T Thiess nsmes e each g e
v [ [ Reshein] Forms and
b Delals of suthonzed represenialies

_lamavalablest i —
[rotics is herebry given thal eTs—— l:l.r‘h-ﬂ':.' Larw Tribunal haes ooclered the commencarmant of a
corpoiaie insohrenicy nesolufon protuss of Infeloom india Privase Limied on Saplember 4, 2004,
The craditors of nfiloo (ndks Pricsls Limited ane sty calld wpon b submil their daims with prool on o

Mal Applicable

T

[ir]) Wieh ficde: Bilps (b gowinfhomiidowninads
{b} Hof Applcakle

e e TR 8

The Brancisl credilons &8sl submil thaif ci3ims wilh procd By aleclrafd fedns only 1o

claims fplfgsailcom. Al ofer coadions may submil the caims with proof in person. by past of by
BlEGinon: masng.

Submission of falsa or misleading proots of claim shallattract penalties. Sl

Pulilt Gupia

Intarim Resclutics Protessional

Rag Mec IBEUNPA-DP-P-02 341200 1-2 0 384T

Regsbered Addross: EY Restructuring LLE, Jed Ploor Wordmark 1,

|G Alrpor] Hospitality District, AorocRy, New Delsl 110037

Date: September 08, 315 Comespondianca Afdress: EY Restruchuing LLP. 14th Foor Tha Ruby,

Fiace: Mumbai 20 Serapet Bapal Marg, Dadar (Wasl). Musbai - 400028

Wanyavar [ Mehey

VEDANT FASHIONS

CIN: LE1311WEBZ002ZPLCO94ETT
Regd. Office; Paridhan Gamment Park, 19 Canal South Road :
S0F-1_4ih Fleor, ASD1-A502, Kolkata 700015, W8, India |
Tel Mo (033) 6126 5465, Email: complianceofficerf@manyavar com '
Webaie -.l.ﬂ-.w-".'edant'as.m:ﬂ-a AT |

The AGMT or the Meoing”)|
of the Membors of Vedant Fashicns Limied ['the Company'} wil be held on Manday, Ecrl'mb-cr 2|
A8 al 00 PM. (15T through Video Conflarencing V5" -|:rl:"ih'hr.-.--.1--:-.'|5||:|l Wcare ¢ OaLM _Ill:l
Fanzact the businesses a5 sef out m e | hatice comvening the said AGM (“He Mofioe®) in -:*:rpl..nm

ey mﬂﬁﬂdl‘daqulml:m ﬁﬂ'ﬂﬂa:"l'la'."lﬁ

with ofl #he applicable provisions of the Comparies Act, M3 [the Ad’) read with o Ruos ssucd|
hermander, the Secunses and Exchange Boand of inda (L b.—n-* -Elhh;m and Disclosare Reguire-|

=onis] Regulagons, 2015, & amendod (LsEng -.-:~g~.i:r.|-:-n:- 1 read weth General Ciroular Bo, 1 '_'I.:I]|
lAzlosd Bth Bpnl Ellil.l_l:".m:l.la' Mo, | Tr00 dated £ 50 Apnl, 2041, Cecular Mo, HIPATA dated ".' Wawy |
A0, and sobspguent crculars issucd in his regard, the lolest being Gonerol Cincular Mo, 053 “:
i Zind Soptombor, M1, Esued by fha Minstry of Comporaie A¥ars "MCAT) and oitar apphoabic)
Circulars issued n this gard by the MCA 2nd the Socuritics 1rf[-:-:c'\-.1rn:~|: Board of e (5281 Thel
deomed vanur of the AGR shall ba the Registernd C¥ice of e Comgary

i compiancn with the sderesad Circulars read with Ringulation 34 of e Listng Requlibons, o Majs .r-l
convening the AGMW and tho .du'u'l..'d Aaport for the Snancial year 02525 CFY ..;.IE":-I 7| haran b}
et elecronically (e . Soush emaiks) on Seplember4, X0 to alf sharsholders whiss emal addrass-|
o5 3 registered with the Company andler o Registrar and Sheee Teansfor Agord {'the RTA" ig. f
#Fn Technologies Limded ["KPn® or “KFintech’) andior Deposdony / Depostory Farioipanys) (DR
Land kg ety shams of The Company as on Fnday, August 8, Zg'Cq'.“J For Mombers wihosg c-*’.‘.]i
akdricshins ang not mgistored with the Company, ATA or e Deposton Depodory Participants, & letterf
comtmning the wab-nk - along with thi mac nragason path - 50 acooss e Mobon and compiate & .ru:i|
Saport forthe FY 20248 hes boen sent In thesr rogisinenst postal addrasses

Imstructions for remole e-Yoling and e-Voling during AGH: |
1. Puraunnt 1o Seclion 108 and cther applcablo provisicns, # ang ol the &zt and Rube 20 ol thal
Compesies (Manogemend and AdminsTaton) Rukes, 2014, and olher apelicable provsions as)
lmandad from fime %o 3me, the Seceterial Sandard on Ganoral Maatings issued by T inshiuba|
of Gomgany Secratanes of Inda sed Regulalen 44 of (ho Listng Ragulabions and olher spplcabin)
Circulars, the Company 5 pioasod o provado o-Yioting Teclilies Sircugh KFin o it Membess ln
srable ile Membars %o cast thesr wole by floctonic mears, in respecl o Ba busingssas 52 baj
rarsachad a1 the AGM. The manner and irslnucSens 1o st vokes theough remole -Voling &S wedl |
i Meough o-Voling Eystem denng the Mesting have boen prowdod along with e Notce rh::.

Gompany has engaged tha serizes of KFn as o agercy b provide e-voting focibty i
2 Remobe e-Voding cetalls: |

EVENT 19212 |

Cul-of dale fior &'Violing Monday, Seplember 2, 22

E-Mafing Star Dale and Time Fridlay, Seplember 23, 2004, from B30 am. {I5T)

E-%ofing End Cale and Time: Bunday, Seplember 27, 203, 10l 300 pm [1ET)

E-\ofing wehsile of KFnlech hitps:levoting. kfirech.com

|
The remete o-Yoding module shall not ba aflowed beyond 1 aloresasd date and tme and shal be
disabled by KFn for veling thescafier ]
E
i

Thi tackty For a-Yodng wil stso Do mado aealable dunng e AGMW of th Comgany Bl the
maomibera atiendng tha raokng who o B0l chsl i oy p-visting shall be able

by wnfin pf Hhe AGH

A pitish wWhidd fiame is eaided in he Regeter of MemBai of @ Régeter ol Banehcil Dvnmas §
mediataned by the Deposicnes o on he odl-oF dale shal oaly Be enbliad o avad the Tasiy of |:
remaln e=Yiatng as woll oy e-voling dusng the AGM. Onoe wirlels] on Foosahubonds) aoo cast by any i

wDhaE [y

Mermber, thi &me caindd be changed subtsgoniy. A porsas who i fol 3 marber a% on the cil-a¥ §
dake, whould boal T Molos e infoimalion puiposs only. Thi wling sghls of Te mesbers shall b
i proporben o i shane n e ped-up equty sheep cagrsl of B Company 88 on Be Cul-af dilp

3. Any person who sogumes sqiily shares of the Company and Becomes & Sember afor Gu,A.l:-h l.'.I
tho Moboe and Annual Repor and holds sharess as on o cut-ofl dafe, ie, Monday, Septembor 24 _;
AR, may obtan the User I and passwond for o-oling, the detoled procedum i avalable in '1'clr:
o the Mohioo

n i Molce.

b Tho Board of Direclors of the Compa
Zecrebry (Membership Mo, FATS5; i

has ap

nted Ws. Khushoo Agarwal. Pracisng Dompary|
i of F

raction M. 228478}, Pariner of M's Wi Assocales, |

repiion By th Members of the Compary, wilfiul paymint of Roee, op i and mcng T doo of A5
Mmoo dosaronrs o inspichng the sama may send ther requosts of gecretaral @manvavarcom from e
segralines] e-mid adenesacs montioning thisr names and domal Becount mamians |
B In case-of any query andfor assistance requined, relating fo aicnirg fo Wechng trmugh W]
mode, members may oier i the Help and Frequenlly Asied Cuessors and 'ALM YCIOS user
mareal avaiabic ot the download Section of hid =EE||EE finiech.com or conlact M. 5. Prasad
Warager, KFin at g emad 10 i i o on KFn's tol bog Moo 1-B00-305-9001 |
for any dathir cardcaboratiochncal asssinng "'IJ| may b reglered. Th giivanies can also boj
addeissnd 4o ha Company Seonrlary & Compliancs DHcar of o Company by sandieg an o-mad o
omHianeoHcarmangavar com

The Mchoe convening the 2th AGM and ihe Anrial Report of e Company for the fnancial year
kendnd March 31, 036, oo avilablz on the wetsiln of e Company viz., wnyedantiashions.com|
ard on the metsie of $w Slock Exchanges whem Equity Shares of the Comgany aee Isted, v |

Wikt of e agency engaged for providing o-Yobng by, |0 KFin, viz, hiiga Nevoling kiatech.com. |
The record date for fhe purpose of delermining enldement for the feal daidend for FY 2025-26 )
Wonday. Seplember 21, 2036 The firal deadend, f approved by the Members o8 e AGK, will be|
oaid, subject ba deduction of 1ax al sounce, within the slalufory penoad commaoning o Tuesday, |
Seplember 29, 3028, Pursuast o the SEBI Listing Regulafons {Filth Amerdmest), 2023, nolifsed|
wide NoShicalion Na. SEBILAD-NRONGHA12527 3 daled Movemsber 15, 2025 and etectve [rom)
Weveshoer 16, 3035, the final dividend shall boe made in elecironic made only and na ‘payabio al)
o' warrants or choques or drafts shall be Bsued lowards dividend payculs. Where the I:li-ﬂ:n:"l'!di

:H:I.n: {he dividerd shall pomain unpasd and thall be deall with in ateoedanco with the soplasablo]
seorisions ol the Al Members ase requesied Lo updabe $eir bank scécunl and EYC delails v Ih|

l'--ﬂ—_ Bank holidays] between 1100 AM o 5000 PM Trom Segnembar 05, 2025 10 DEiohe p : : : 2 Feir respeclive DPs or $he RTA, as applcable =
=t o D6 2026, Tha sama can Atk be domnloadad fram ID8] wabsita [wawidbi.com) and Call: +91 7289980507 | Email: meghnasingh@timesinternetin For Vedant Fashions Limited |
] Tegimy E-AUCTION peovidar wabaive: hinpas/ws, bankaauctions com (G Indis Pyl L), |
{4 L-]te-e?lxed buyers may contract 1 sbove officiats of the benk far inspection of the e www.etmasterclass.:nnﬁsfnmxwell s
: fm nk - 1
— Place: Kolkata Havin Pareek |
g | Dinte: Seqimber 03, 20285 DR+ Kotkata ATMES INTERNET inimiarive | | Date September 5. 2026 ot Somroiey & Compiancs afcar | -
III!Illlllulrlllllll|II-|--I|I-||II|| II|IIII-I.IIIIIII-IIIII!I-I TRl III||II|-I-IIIHIllllllIII||III!I-I|II||III|I--|III|I--I|IIII|- |III|II |II-| I|II |-I-|---|-I|I|----E|II! ] II-| N L I|-II| [} 11 |---I---lrl-l|---|II-|--I IlI|-I|| |II|! [LLEE ll III |I||
Oem 1 2 3 4 5 B Fj 8 G 10 11 12 13 14 15 16 17 18 19 20 21 22 23 24 25 26 27 28 29 30 31 32

| bedore Seplamber 15, 2021, i e inderim resolubion professional & the address rmenlionsd sgeinsl enty Mo 10 ] -

wayy nseindia.com and wew bseindia,.com. The Moice shal also be available on the e-oling] =
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and international sales become a larger =
part of their business, ©
transtorm not only the value of Indias -
exports but alzo where export-led econo-
micactivity takes place,”
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. The Patrecions for ramal e-Yaling of o-Yolng diging the AGH T membirs holdng shates n =
faarreiloviakand form of physical fom and for members who have nof rogiskend Bor mrlad#?ml -
rerw Do prosided in e Nobch, insimedisne for sfendng AGK Brcugh W2OAYT e aksd ,:1::-.“}*-:1' ~

9

8 Membars wha hawe exercsed thir wobng rights by remaote o-\ioting pror o the AGW can pu'1::|p"r:| =
n tho AGM bul shalf not be ertied o cast their voles again I=
!

Company Seoredanes, as ho Soubnmer for conducling voling process in 2 fair and ranspanent manner | =
7. Al documants nefomed 0 0 o Noboo B the Explanalon’ Siateminl Boceko ol bo madn svalablo o) =

icanned b crediled Froush elecironic mode due o incomplels of incorecl Bank acoounl or r:.'1'I3| -
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Ramchandra Narayan Dandekar
m holds a distinguished place

among the scholars who
undertook an in-depth study of India’s Vedic
traditions, the Sanskrit language, and
ancient Indian culture, and helped earn them
recognition and prestige at the global level.
Born on March 17, 1909, in Satara, Dandekar
made an invaluable contribution to the field
of Indology through his long and
distinguished scholarly career.

In 1931, he earned an M.A. in Sanskrit,
followed by an M.A. in Ancient Indian
Culture from the University of Bombay in
1933. In the same year, he began his teaching
career as a Professor of Sanskrit and Ancient
Indian Culture at Fergusson College in Pune.
In 1936, he travelled to Germany for higher
studies. In 1938, he was awarded a doctorate
by the University of Heidelberg for his
dissertation titled Der Vedische Mensch.
After returning to India, he continued
teaching at Fergusson College.

In 1950, he was appointed Professor and
Head of the Department of Sanskrit and
Prakrit Languages at the University of Pune.
From 1959 to 1965, he served as the Dean of
the Faculty of Arts. In 1964, he took charge
as the Director of the Centre for Advanced
Studies in Sanskrit, a position he held until
1974.1n 1939, Dandekar became the Honorary

FmmTn @@
dfew o dhueda : 37, eeTg GTerul Gishe

Dr. Ramchandra Narayan Dandekar
: A Beacon of Vedic Knowledge
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Secretary of the Bhandarkar Oriental
Research Institute. He ably served in this
position for an impressive 55 years. From
1994 until his death, he served as the
Institute’s Vice-President.

Dandekar’s influence extended far
beyond India. He was actively associated
with several prestigious institutions and
organisations, including the All-India
Oriental Conference, the International
Congress of Orientalists, the World Sanskrit
Conference, the Sanskrit Commission of the
Government of India, and Deccan College.
He also served as an adviser to UNESCO on
matters relating to Indology. The
Government of India honoured him with the
Padma Bhushan in 1962. In 2000, he was
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Ramchandra Narayan Dandekar
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among the scholars who
undertook an in-depth study of India’s Vedic
traditions, the Sanskrit language, and
ancient Indian culture, and helped earn them
recognition and prestige at the global level.
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career as a Professor of Sanskrit and Ancient
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Secretary of the Bhandarkar Oriental
Research Institute. He ably served in this
position for an impressive 55 years. From
1994 until his death, he served as the
Institute’s Vice-President.

Dandekar’s influence extended far
beyond India. He was actively associated
with several prestigious institutions and
organisations, including the All-India
Oriental Conference, the International
Congress of Orientalists, the World Sanskrit
Conference, the Sanskrit Commission of the
Government of India, and Deccan College.
He also served as an adviser to UNESCO on
matters relating to Indology. The
Government of India honoured him with the
Padma Bhushan in 1962. In 2000, he was
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Level Seats (A.Y. 2026-2027)

Applications are invited from eligible candidates for
admissions of seats under Institutional Quota and probable
vacant seats after CAP rounds.

Application forms will be made available at Institute Level
Admission Centre frum 5" September 2026 to 9"
September 2026.

Detailed Information and the admission process will be
displayed on the Institute Website and notice board from time
to time. The said admission round will be conducted as per Rule
13 of the Admission Information Brochure of the A.Y. 2026-27.

Advt.No.: 139/2026, dtd. 02/09/2026 Principal
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